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SL No. Name of Maritime Covered Persons aged Number of
States/UTs population  18yrs and above Resident
and Identity Cards
photographed personalized

L Tamil Nadu 11,777,805 6,09.675 4,95985
2 Puducherry 79873 49396 45,389
3 Maharashtra 8.34,668 3,55,929 2,69,176
4 Karnataka 7.06,475 4,03,951 3,87.992
5. Gujarat 15,99,493 6,97,987 5,98,385
6. Goa 1,54,144 81,517 69,538
7 Daman and Diu 1,33,048 82,841 57,706
8 Andhra Pradesh 12,00,000 6,67,607 5,64,689
9 Odisha 8.71,000 5,09.825 3,65,728
10, Andaman and 386,107 2,56,389 5418

Nicobar Islands

11. West Bengal 16,93,937 9,582,994 9,00,179
12, Kerala 31,23,786 19,98,393 19,55,547
13. Lakshwadweep 67471 46,800 39,798

Totar 1,20,27,807 67,43,304 57.55,530

Non-utilisation of APBN in violence affected BTAD

2103. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it 1s a fact that 27 Assam Police Battalion (APBN) was not
utilized properly during initial stage of the violence that occurred in Bodoland

Terrorist Autonomous District (BTAD) areas recently that spread further later;
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(b) if so, the details thereof and number of APBN deploved in violence
affected areas in BTAD until the Army deployment;

(c) the reasons for not deploying APBN;

(d) whether APBN is inadequate or insufficient in controlling the law and

order situation in any instance in Assam; and
(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to (e) In Assam, there are 28 Assam
Police Battalions consisting of twenty (20) Assam Police Battalion (APBN) and eight
(8) Assam Police (India Reserve Bn). These Battalions are deployed all over the
State including Bodo Territorial Areas District (BTAD) for law and order duty,
security and inter-State border guarding duties. Adequate number of Assam Police
Battalions were deployed in four districts of BTAD before occurrence of violence in
the area in addition to deployment of Central Armed Police Forces (CAPF).
Additional Coys of Assam Police Bn and CAPF deploved in other parts of the
States were rushed to Kokrajhar district just after the incidents of violence on 20th
July, 2012. State Government had utilized available forces to control the violence in

BTAD and maintain the law and order in other parts of the State.
Foreign nationals disappeared in Assam

2104. DR. CHANDAN MITRA: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether it is a fact that about four lakh foreign nationals detected by
Foreign Tribunals between 1986 to 2012 have disappeared in Assam during past 26

years;

(b) if so, the details thereof along the reasons for long cumbersome

procedure from detection to deportation of foreign nationals; and

(¢) the remedial steps taken by Government in this regard and for early

deportation of detected foreign nationals?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to (c¢) Between the vears 1986 to 2012
{upto 30th September, 2012), Tribunals set up under the provisions of illegal



